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Title: Introduction of the Domestic Workers (Regulation of Work and Social Security) Bill, 2017.

SHRI SANKAR PRASAD DATTA (TRIPURA WEST): I beg to move for leave to introduce a Bill to provide for regulation of work of domestic workers in
order to improve their working conditions and to provide social security to them; setting up of State and District Boards for the purpose and for
compulsory registration of domestic workers employers and service providers to such Boards and also for setting up of Domestic Workers Social
Fund and for matters connected therewith or incidental thereto.
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SHRI SANKAR PRASAD DATTA: I introduce== the Bill.



